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R Grievance in this application is against operation of a Polythene printing factory in
residential area at Jagdish Vihar Colony, RajenderNagar, Bareilly, Uttar Pradesh, resulting in air
pollution with potential for causing diseases like asthma and cancer. The factory is operated by
Mayank Khanna s/o Ashok Khanna in House No. 5, Rajender Nagar, Bareilly, Uttar Pradesh. Toxic
fumes are released from the factory polluting the environment. No action has been taken inspite of
approaching the District Magistrate, the Regional Office of State PCB and Commissioner, Municipal
Corporation, Bareilly. State PCB will be the nodal agency for coordination and compliance.

2. In view of above, we consider it necessary to require independent verification of facts by a joint
Committee of State PCB and District Magistrate, Bareilly after visiting site and interacting with
stakeholders and to furnish a factual and action taken report in the matter within two months by e-
mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and not in
the form of Image PDF

List for further consideration on 10.10.2023............. ”
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e eeverieennanas Grievance in this application is against operation of a Polythene printing factory in residential area at
Jagdish Vihar Colony, RajenderNagar, Bareilly, Uttar Pradesh, resulting in air pollution with potential for causing
diseases like asthma and cancer. The factory is operated by Mayank Khanna s/o Ashok Khanna in House No. 5,
Rajender Nagar, Bareilly, Uttar Pradesh. Toxic fumes are released from the factory polluting the environment. No
action has been taken inspite of approaching the District Magistrate, the Regional Office of State PCB and
Commissioner, Municipal Corporation, Bareilly. State PCB will be the nodal agency for coordination and compliance.

2. In view of above, we consider it necessary to require independent verification of facts by a joint Committee of State
PCB and District Magistrate, Bareilly after visiting site and interacting with stakeholders and to furnish a factual and
action taken report in the matter within two months by e-mail at judicial-ngt@gov.in preferably in the form of
searchable PDF/OCR Support PDF and not in the form of Image PDF
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Statutory Alert:

1. The authenticity of this Stan}]p certificate shoultl be verified at 'Ww.shcxlestam{).oom’ or using e-Stamp Mobile App of Stock Holding
Any discrepancy in the details on tins Certificate and as available on the website / Mobile App renders it invalid

2 The onus of checking the legitimacy is on the users of the certificate

3.in case of any discrepancy plaase inform the Compatent Authonity
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